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SHRI S. M. BANERJEE; Because
the proceedings will not be reported
in the Press. The Supreme Court
gave a judgement yesterday
down the Central Government’s order
regarding the application of the Wage
Board award to PTI employees, I
feel because of that the PTI employees
are extremely angry and they will not
report even the Parliament's proceed-
ings. So, the Government should in-
tervene in the matter.

MR. DEPUTY SPEAKER: Mr.
Banerjee, you are very clever, but I
am not that dull

Now we will proceed with the fur-
ther discussion of the Demands for
Grants in respect of the Ministry of
Agriculture.

Shri Shivanath Singh to continue
his speech.

13.55 hrs.
DEMANDS FOR GRANTS, 1874.75-
Contd.

MiINISTRY OF AGRICULTURE——cONtd.

ot fox e Ty (A7) : SrenE
Nt der K gw e et v 2w &
gfer wifer g€, &0 & s & wofy
gt afier fagar sTwme M 39 &7
A furerar sfga arag ) fasamar
FTereTC I &2 % vk < A e
T A % wfgw ga wrafwy
NG W@y wfe
W & farle sow & &t ww dar
2T & 99 N e &7 gy aw
v &1 g v § fir o1 Rl agm
I AAG ¥ FTHTL B B Fqw daAv
frerd & 8, ¥fem fee o feelfad
TSR s wrar R} TH-
g Qufrres sege & Ao § oo
fatferat %Y v 3¢ ifg Wiz Rt

VAISAKHA 4, 1896 (SAKA)

DG., 1974-75 254

W $a3 Wi O Afam fima sRE
w fowr geft g ag ffag da &
srefat w1 frmfeg, s o wmw-
T ®  sggew § wew QuAfaw
TEH 9T Wi  FTHTL O¥T FT aviy
FTOTFTT FT waT fa awar § )

FA I AL FT T AT WS FTR—
FI7 %Y AOPTY deaTHi ¥ X 97 T4
fret 7@y & WX SEw1 APER F IR
& AT ggar g ¥ Gar faw @
¢ fem fawr w7l & fRY foramer o dar
fear oA &, SR BT &, aT Zgdw €Y I
T fred 90 BA 781 frwar WS
F1 #1ewr ag & fr guwy awg qT fawelt
adf frerelY | FTRrRTC #Y TR & A,
qfir &= & folr wqar frerar § afew
qiY, 9 AT 9% IEe faoelt A
forret & foreY aog & gweT WO
e s fei i e 1 =
A AR AW ¥ fawd ohweac
A 33

QHHENT & WA ¥ 9gT 9 99C
97 5Tt ag A, 99 fn areafesar § s
& a3 wifs g Wy § fr oimee
A9 § W & w faaar RAede
gt fgd ag W AW W wW o
o AF TAF-ZTUT WA 9ZA 13 THE
TAT # | W g A & 6 e

STYRT 9 AT T G F oy v § w9
25 qTHe T AT wifgd 1 TEd
AT ®W A T |

AT faR Aga sz W U fR
W1q 3z €Y @ gy 1 F wraar §
N AL AT F § A U X
g g Fw | AfFT Wi A AT o
WWQ:WW‘TET“F‘&
dedrrfigdd, e ot Pk
F AT AEAE AT AN TG @



255 D.G., 1974-75

[# formie Tag]

ey, et oY w et & v T
W wFAT § W W1 T @ o andt
¢ | wafad N 3w @ T N
T iy anfr e &Y wfus w2
L3

o fr AT g g @ e et
e agg s e et 32
wa fr framr ®1 13, 15 & ax gfe
< 3 & 1 7% Fram oY oF wewe &
wvEr, W WX TR W wvy F@T
18, 18 W2 Afew i ¥ Wt Fg
W Fel oedt | v g few W
AT FOWT T OO FIAT 93
T H FW FR A HAGL Wi
Il grfmr o @ feelt fir
FPRPTS BT | AFET FTEeTC B IAT
AE & wE fed aft fawar 20
iy 3w W wpfagy & aifey

WX WIT gL §1YE wvwT feam
# foafas smgw o< 3 9@ )
adi T A gart oltweae Srewew £
TR T 1 FE F we e
TPE TH PAT | WA WY 1060-61 &
1970-71 ¥ fot wY & I
qfeTs TR FT TATST THFEIT
o fop agn, AfeT et o s
g v §, W\ oieTET siew 25,
26 TTHE TTE T 10 |TEY & | &Y w@r
Gwedfee fopm gwr @, T &
wwEy ¥ gifiesar ¥ gar tAwae
7% qREAIT ¥ AR g e
q7 | W7 ¥g 9 ¢ fra® a® T,
faoreht o e, Ty i oftwe
FHEX§ @ it 200 50T ¥ 803
T 9 TG §, o fr de F A
W 142 FAT R oE 712 FAT TG
L

APRIL 24, 1974

DG, 1974-75 266

oTw gW wg T%a § fe oo AW
W ¥ ¥ewnafewdz §  guifs
w9 wx ¥ Afew e
i Y grere W § 1 e e Wk
wwTe TF W7 AT TS wer o wf
afew g it 4 fafems o o @
T HT I W AT T AL BT
w0 & fem | o wTe o IR ¥ TR
sT Ay §, A araferr g e
g 2w F mrer off g #T qeew
vher & o WT 9T AT 6, 8 WEET W
AT OF ST WY AL, @ OW A
Wl wwamd f&faa @5 *r
grawET W -

IS WEET, ART q W AW
WATS HTT § I TLH A T TAET
o FIAT qTAT ¥ | A WY T Hfay
FAIF6 ST FATL IV & WL KR WA
3 3fe= &% a@ ¥ T TRORNT
& o el & sae ¥ 9 g
¥, W & fag s feew ¥ ga
T gravgeaT |

UNA WY % §ew ¥ % af
arfert afear 1 § f& 105 =97 afy
Fffe 7 = fear & O s
IF 150 WY AT I M AW A g
& 1 o = 7 o Aify fetfa &
& vt o awrEe faard & i & sw
w1 Qi FwdT war § afer 3 5o
SO TS | ST ST 31 105
¥ ¥ The w3 A a7 qraw § A
2 gwar & fF 105 *r IoTT =T
WY 125 a1 130 WY gf wizer ¥ oy
79w =;ETh A oF qewy 8
¥ sfefire R § art v
3 o £ ¥ qrefi St oY ¥ oW
frdeer o g fin st oA g
fir srre O STRIETT Sae ey o w-
o B 7w XAy §, avoer ¥ wr 50



29y DG, 1974-T6

quie iy ¥ v, @ e ff W
Wefe @z & i T i P R
gty o st & v ot o ¢
oy ¥ v vz wr & 1w feare
ww ¥ v § fr wrowre oy e & s
o Wy ¥ qra ¥ ol | g wgar
fx syl #y e g fe oy ek
o e frlr oF g W gohdee
B 1 dorw 3 ayger & ey weitfdr e
Fvar @ E ) F vy § fr mmard s
i & w1 w17 | xofag e S o
Wi ot & 3 e fF oo W
fram ¥ 50 7T {4 A ¥ T e
@2 ¥ wvror A oY Yo WA E,
o feemr 8 ), sPrcaw 50 TodE
il w7 o ¥ 2w &, Wenfire Rza ¥ wr
W T Y, N ey e M
sorrorr #) )

& g frden wor ey ¢ e oyt
e oy ST e 105 W ¥ o
g fear v AT 150wt ¥ uprd
3 B, 0 g v vt it § s
el WS W ey 50 ToNz AN
AP T ay o grwfufer aw ¢
it ag ¥ Y Sy cafiviy fr wor v
¥ 133, 134 WX sy wiew ¥ fgow
¥ W grRR Y, T grer woely aené
X T WIY W1 §, o ol W TN
it R Frod avor ¥ & 1 wvr oy
oy wwd § R sy e fwrvere §
% % 135, 136 vy ¥ figere ¥ wlx
SCANE 105 WA IO T AW |}
e oy e e @i e WY
wrlifstemndfedid Y
wOt ot Wi Wie ¥ wdd ) e
TR EgTwTTT R AT | W
Ty g ariidY arrer i@t i ot v
Qi Wer g ¥ qure v o wrre-
g
%7 LS—10

VAISAKHA 4, 1896 (SAKA)

DG, 197476 258
o wrady av. & oy Pl wAT
I fie e o & Tl g
et ¥ are firar §, W ue 9§
WX Fmar Wy wr W qwc §
s ¥ Jxforr wiofor 26 Wit 27 oo
sfer wifeer o § | wy ol s
wefy ot o W SR ¥ fag & &
fir wrz W€ 20 W ¥ T W FO W
WA, N TR AT ISR
o I W 26 W 27 w9y AR
wrew xfomr woie o1 7 § ag age
suvar ¥ o ¥ T ard wefterd w1
agrawr gre ¥ 1 Wi Py oy s
o w were o ofror s Al A
wwely wife TEd FGTC W e @
o wTReTT OY Y W 8 1 vl
WY T g wriw ® ww Mfer
wWifE 20 W 15 T ofr elee &
v ¥ (W)

Swuscqry) v s
i wvr whorertfae & sy wt gwfer
fiolrwr ey F Fowrfew o il
e o W aw vE § W ww e
Iwt wromw @1

W W & v § g waea W
WAl §T WA T § o

14.00 hrs.

MR. DEPUTY-SPEAKER: The
Minister will reply at 4 PM. There
are thirteen more from the Congress
Benches and a few more from the
Opposition. The Whip of the Congress
Party has requested me that the Cong-
ress Members may be given sight
minutes each.

I 'woulq request them to cooperate
with me and with him in keeping
within the time.

Shri Ram Chandra Vikal.
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*SHRI KRIGHNA CHANDRA HAL-
DER (Ausgram): Mr. Deputy Speaker,
Sir, I rise to oppose the Budget de-
mands of the Ministry of Agriculture
Sir, today in our country we are faced
with a crisis in partically every sphere,
There ig crisis in our economy, in our
industry and al]l these have resulted
from the crisis in our agricultural
sphere. Alg all are aware, over T0
per cent of our population live in
villages and are dependent on agricul-
ture. Unless there is an improvement
in our agriculture and consequent im-
provement in the lives of the people
living in the rural areas, there cannot
be any progress in our country, But
I regret to say that although we have
completed our Fourth Five Year Plan,
no improvement iz noticeable in our
country in the agricultural sphere
As the plans progress, we find that
the number of agricultural labourers
in the villages goes on increasing.
Sir, we talk about land reforms. In
some Stateg like, Andhra Pradesh,
Bihar, Gujarat, Himachal Pradesh,
Karnataka, Kerala, Punjab, Rajasthan,
West Bengal etc. Some legisiation
has been enacted in regard to land

*The Original speech was delivared in Bengali.
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In ‘Kanksa’ thana of the -same dis-
trict, the number of landless labou-
rers have outsiripped the number of
producers. We find that the people
living in the villages are today fac-
ed with the severest crisis. There is
fopd crisis after 26 years of inde-
pendence due to the absolute failure
of the Agricultural Ministry. Sir,
while intervening in this debate the
other day, Shri A. P. Shinde, hon.
Minisier of State furnished some
figures and said that in the First Five
Year Plan 65 million tons of food-
grains were produced. In the Second
Five Year Plan the production went
up to 75 million tons. In the third
Plan the production was 81 million
tons and in the Fourth Plap the pro-
duction bhas gone upto 102 million
tons. He hag tried to impress that
the production of foodgrains has gone
up. But he dig not mention what
were the per-capita figure of con-
sumption of foodgrains. He conve-
niently suppressed those figures be-
cause from that we will find that
while the total production of food-
graing have gone up, the per capita
allocation of food hag continually de-
clined.

|

people in the villages are starving.
I visited ‘Bankura’ a few days ago.
There 1 foung thep the villagers and
‘Adivasia’ are subsisting on the boil-
ed leaves and roots of certain planis.
Even the seeds of ‘Shyascl’ grass
used as fodder for the cattle
is being eaten by them. A few days
wes said by the Congress in
Bengal that nobody will be
to starve. Sir, jn the issue
of the ‘Jugantar paper dated the 21st

t hag been published on be-

%
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half of the West Bengal Congress.
that mo body will starve, 'Two Mi-
nisters of West Bengal Government
own this paper. They are Shri Pra-
fulla Kanti Ghosh, Food Minister,
and Shri Tarun Kanti Ghosh, Minis-
ter for Industries. But, 8ir, in the
issue of the same ‘Jugantar’ paper
dated the 22nd April, news reports
appeared under the caption ‘Death
by starvation’—*Young children sold
and suvicides committed’” driven by
want. This is the condition prevalil-
ing in West Bengal. 1 will not go
into the details of these news reports
I will only caution the Agriculture
Minister and the Central Govern-
ment that today early in the month
of ‘Vaisakh' rice ig selling at Rs. 4]-
or 450 a Kg. in Burdwan, Durgapur
etc. The people of West Bengal will
not stare helplessly if the Govern-

risen in revolt.
Bengal will not lag they
are deprived of their legitimate share

" of food. The combined wrath of the

deprived people will burst upon the
Government and teach them

lesson. 1 will warn the
to take heed while yet there is time.
With that Sir, T oppose the demands

ft wprem wge (W)
TSN WEE, € T pes) B werk
o WTH oY Wl § T I v ey O
e 3 o o sewd ' § 1 ww ¥
ey aer s sTR am r
T 6 g & afey e w§ wf
fow ot 41 o e i ol it
oY oY A vy g ot § o X ot
v e mft faerft & « afvor, e, el
¥reares gaTeat, dgre, frove, g, &
o v It ot vl ks e
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- SHRI S. N. SINGH DEO (Bankura):
Mr. Chairman, Sir, I rise to support
the Demands for Grants as have been
placed before the House by the hom,
Minister. It is needless for me to say
that agriculture is the backbone aof
our nation as 70 per cent of our
population is dependent on agricule
ture for their living. So, if we want
to make any progress or developmeng
in our mational life, then agriculture
should be given first priority compared
to any other subject.

But I am sorry to note that the out-
lay on agriculture has been reduced.
If we take into account the compara-
tive figures of the total plan outlay,
we will find that in the fouth Plan
while 35 per cent was set apart for
agriculture, now, in the fifth five year
Plan, it has been reduced to 33 per
cent. This should not have been done
In the fifth Plan, more funds should
have been allocated for the develop-
ment of agriculture, because we have
seen how our Green Revolution of
which we boast so much, has gradually
faded out as a result of two consecu-
tive droughts followed by floods in
some of our States. And now wears
facing a grim situation due to acute
shortage of food in our country. Now
We have reached such a situation that
if we cannot feed our evergrowing
population, and if we cannot grow
more, then we will have to starve.

MR, CHAIRMAN: Mr. Singh Deo,
you are mot audible to the interpre-
ters. So, please come forward and
speak.
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SHRI S. N. SINGH DEO: So, if we
want to avoid such an ugly situation,
then proper and adequate arrange-
ments ehould be made for the aug-
mentation of food in our country. But
1 am sorry I do not find any proper
<o-ordination between one department
of Government with the other. I do
not know how the desired target of
food production could ever be achieved
under such circumstances.

Smce the time allowed to me is
very short, I wil] confine myself to
the problems of agriculture in West
Bengal and also the food situation
there. You know as a result of parti-
tien of Bengal and the formation of
Bast Pakistan, now Bangladesh thé
total area of West Bengal has been
reduced to one-third. Over and above,
nearly a crores of people from East
Pakistan, now bangladesh, have come
here and permanently settled down
in our State of West Bengal. Besides
this, about one-third of its total agri-
cultural land is now devoted to the
growing of jute and tea which are
both big foreign exchange earning
fteme for our country. All these fac-
tors have resulted in reducing our
Btaty into a deficit State a0 far as
food and agriculture is contemed. 1
therefore request the hon. Minister
of Agriculture to take note of all thess
factors gnd provide more food and
funds for the agricultural develop-
ment of our State and make it self-
sufficient in food.

Coming to the problem of food and
agriculture in the two districts of
Purulia and Bankura from where 1
actually come, I might say that these
two districts are chronic drought-
affected areas and are mostly inhabit-
eq by poor peasants and labourers.
Whenever there is irregular or less
rainfall the poor people are in grave
distregs. They are to depend on
gratuitous relief and test relief by the
Government for which every year
crores of rupees are spent to provied
them with temporary work for their
living. But it is not a healthy practice.
I am sorry that in spite of our repeat-
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ed requests, nothing of a permanent
nature has been done to solve this
problem there.

in this conection, 1 might suggest
that there are inumerable rivulets
and ‘nallas’ in this area, and if em-
barkments are constructed over them
and ramnwater is collected for irriga-
tion purposes then the food problem
could be solevd to some extent. Tanks
and wells should be dug both for
irrigation and drinking purposes in
the villages.

Over and above this, the method of
dry cultivation should be introduced
in this area as we find in some paris
of South India, specialy in Andhra
Pradesh. 1 would request our hon.
Minister of Agriculutre to open dry-
farming research atations at Purulia
and Bankura so that the local people
of this area take up such scientific
methods of dry farming cultivation in
those areas. But until and unless
such develoment programmes and
dry-farming methods of cultivation
are actually taken up, I would request
the Central Government {o Eive more
food and funds so that the poor and the
helpless people of these chronically
drought-affected districts could be
saved.

Mr. Chairman, 8ir,
not believe that thousands of people
are living below the poverty line, and
they have been compelled to take
grass-roots and leaves of trees to
aatisty their hunger anyhow. I wuo
therefore, request our Minister of Ag
riculture to take a serious
the situstion there and take
necessary steps so that the poor and
the helpless people in those areas are

De-

rE

saved from starvation.

With these words, I support the
mands for Grants presented to the

t fedwe smg s (wnfir)
gwrqfr wiew, ¥ w9 W wWaw
2 g 5 W ¥ qR AT f W
@ 8
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“Please refer to your letter dated
the 5th April, 1974 regarding the
damage caused by hailstorm in cer-
tain areag in Bihar. Bihar Govern-
ment has reported that some areas
in the districts of Sitamari and
Motihari were affected by hailstorm
towards the end of March 1974, The
State Government has made neces-
sary arrangements to deal with the
situation and has already placed
adequate funds at the disposal of
the local officers for rendering im-
mediate relief. Execution of hard
manual labour schemes distribution
of house building grant and other
relief measures such as funds for
advance for taccavi loans etc. are
also being undertaken in the
affected areas.
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grains have been made available to
the State Government from the
Central pool. -

My Mimstry has, however, forward-
ed a copy of your letter to the State
Government,
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(Interruptions)

MR CHAIRMAN. 1 have not given
my permission t0 anyone. Nothing
will go on record Mr N P, Yadav,
you will please resume your seat

Shri R. P Yadav
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SARDAR SWARAN SINGH SOKHI
(Jamshedpur): Mr. Chairman, I rise
to support the Demands of the Mini-
stry of Agriculture. I have no doubt
that the price rise of foodgraing and
defective distribution system are the
root causes of the present riots in
various parts of the country, specially
in Bihar, So, immediate steps should
be taken to tome up the food control
and distribution machinery in the
whole country. The officials of the
Food Corporation of India and the
Government depots and stores take
high~-handed action and they do not
bother sbout distribution. I come
from Jamshedpur where FCI has got
a godown. Whenever we arg short of
foodgrains they wait till they get
sanction from Delhi and Ranchi, which
sometimes takes as much as 15 days,
even when an SOS ig sent. This
should be looked into by the Agricul-
ture Minister

Singhbhum and Jamshedpur are
deficit areas in Bihar, so far as food-
grains are concerned. The Central
Government dump their foodgrains in
Patna in the godowns of the FCI and
it takes two to three months for the
foodgrains to reach Jamshedpur and
Ranchi. Steps should be taken to
expedite the movement of foodgrains
already there and there should be
direct supply to the big cities which
are now depending on the Centre for
foodgrains.

Coming to corruption, 1 was more
shocked than surprised to read a re-
port in the papers that the Maharash-
tra Government had to bribe the FCI
officials to get the release of foodgains
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to Maharashira. This was stated by
Shri Shinde, Minister of Agriculutre
and Food, in Rajasthan, I hope the
Minister will ensure that such things
do not take place.

In 1972 the hon. Minister, Shri
Shinde, announceq in this .august
House that by 18973 we would be sur-
plus in foodgrains and we would even
expori foodgrains, and the USA Aid
through PL 480 was suspended. The
tesult is that we have now to depend
on other countries. In future, guch

statements should not be made on the
advice of the bureaucrats.

The farmers should be exempted
from agricutlural income-tax. I
would like to know what steps the
Government propose to take against
hoarders and blackmarketeers. The
Government should amend the Food
Control Act and those who contravene
the Act should be awarded life gen-
tence, if not death penalty. Govern-
ment should not simply blame drought,
flood and other natural calamities for
shortfall in production. They should
make alternative arrangements so that
the impact of these calamities would
not he much. We should not export
foodgrains out of India, as long as we
are short of food-grains.

Now the tribal and backward aress
of Bihar are being neglected. The
farmers are not given any guidance
in agriculture. Nor are there any
schemes of minor irrigation in Jam-
shedpur or Singhbhum, If the pro-
jects of construction of damg In
suvarnrekha river, already sanctioned,
are taken up, it can irrigate thousands
of acres of land in Bihar, Bengal and
Orissa. So, the construction of dams
should be taken up without delay.

The water pump setg supplied to the
farmers are of an inferior quality.
The departmental officers who pur-
chased them should be proceeded with
for corrupt practices
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The aid given to the farmers for
the purchase of bullocks, cows and
buflaloes do not reach them in
full. Instead of money, they should
be given bullocks and cows to avoid
corrupt practices of the officers.

Lastly, 1 suggest that the Govern-
ment ghould introduce twg types of
farms, judt like in the Soviet Union,
State Farms and Collective Farms.
This will improve the production of
foodgraine. The sooner the better.
QOur vast country will not prosper
only with industrial progress if it is
not backed by the agricultural gur-

plus. ')

With these suggestions, 1 heartily
support the Demands for Grants of
the Ministry of Agriculutre.
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MR, CHAIRMAN: Shri Barupa] Ji,
You are a very senior and sober Mem-
ber. You have thrown that bundle,
I think, 1n 4 moment of excltement. I
hope you will apologise ot the House
for that.

@ Twwnw Tenw aTeRT ST
e AR R oww e
frerer wed §, 3 qw ey &
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MR. CHAIRMAN: I request you to0
apologise. You have, of course, done
it in an excitement. This is not pro-

pec. You owe and apology to the
'ﬂﬂu‘. 4. L.

ot wre wTeTe : ax W
T AT AY TOreqT qTHTC A ay vk
qred w8 qark | Afew IER oF
Wy dfifer gk Ferwm gy §
fs 8w whf, wmw ¥ aff wrr &
wH O wiw g vod) S d
wer " g
DR. H. P, SHARMA: (Alwar): Sir,

if you see the record, he has already
said ‘Sorry’. I suppose that would do.

MR. CHAIRMAN: The thing that he
has done is not a contempt as he hag
felt exercised because of the peopla
of his constituency. I quite appreci-
ate it. As he said ‘sorry’ I think the
Members will take no notice of it
Mr. Barupal, you will please continue.
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Bt &, 77 foave mg 33— o B—
“The mobileation of local resour-
ces through taxation by the Pan-

chayat: Ra) institutions on their
own effort, has been on increase”
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ey o B | N TwEw g Agew
0 A o s et Forely o & TR
g 41 f5 & & 10 W ¥ w< Iyl
1 wraATE T e s, T w5 et
w7 &0 T AT EY FAM W A FHRAT
fr 7g e ¥ 8, & fpger |
awraaTeT § | §few ¥ aTd Swafae
T @ g af W oy 3y R
e §— -

-

“There has been a stesdy fall in
voluntary contributions mainly due
to the fall in the Government ex-
penditure on community works and
amenities.
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It was Rs. 48 crores, during 1968
67, Rs. 2 crores during 1087-68, Rs.
22 crores during 108869, Rs. 1.8
«rores during 1960-70 and Rs. 2.3
«crores during 1970-71."

wifT wre & ¥ wrqzfas fasm
FroATa ® ¥4y AT vAT §—EAfAY
fs UTT 7 [T ¥ agT WEQ W TV
war &+ & q@Tr g fe are gart aqry
JeH! ¥ g Wi @ W R,
¥ agy weAr farlt ¥ wra fawary
F7 7% & I & qtaw fawr @ @,
%0 B 7 A §, Afer a0 gfew
f& & ma ¥ &9 QA E, 9T F 907 W
FR TAEWMIAY? WY
wifgw fasra & 70 2w w7 37 fr =),
2w % Fawrer Y Y woqar € v
M AR QO EY VYR Y W A Agr
qffezs wgre 1 qrwAr T #
afgrraTd FA@IY TIF WA A0
golv A am frrameT a4 79 3
# g7 g Py At & QO T@AT
% & A @ ¢ fr ag afgar
AT W AW T § 1 Ug AW
aeew ar TR S §? W ww
g § rar 2 wigk R 7 sircay ww
A xygr arar N w9 w9 ¥} @iy
% o wrg § fe gt gew ofer
ot ' off qeRrOT AgAT X 1065 ®
grpntex fowrg w1 o @ror wr o
IawT w1 Adrar P ?
17.00 hrs.

THE MINISTER OF AGRICUL-
TURE (SHRI ¥. A, AHMED): Sir,
during the last three days, g large
number of members have participat-
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ed in the discussion on the Demands
of my Ministry. I know that mmmy
more members are anxious to parti-
clpate in this discussion. That only
shows to what extent importance is
attached to agriculture and the allied
subjects in this House, 1 am very
grateful to those hon, Members for
the many valuable suggestions and ob-
servations which they have made in
the course of this discusgion. But,
before I go to the various matters
which have been raised in the course
of this debate, I would like to point
out that I have been relieved of my
task to a great extent because of the
valuable intervention made by my two
colleagues, who have very effectively
and in detail dealt with many of the
points which have been raised by the
hon, Members.

So far as the performance of the
Agriculture Ministry 1s concerned,
there have been doubts in the minds
of the people that during the past
few years no such development, no
such progress and no such effective
steps have been taken of which the
Ministry or the Department can be
proud of I do not for the moment
take the stand that all that has been
done 'was right, that no mistakes
were made and that there is nothing
more to be done, so far as the pro-
gramme of production and the deve-
lopment in various fields of agricul-
ture are concerned. But I would like
to point out that those people who
make these allegations that nothing
has been done in the past few years
are completely blind to the facts and

figures

If we look to the production of
foodgrains, we will find that even in
the Fourth Plan, when we

average production of the Third Plan.
I would not like to quote the figures
which have already been mentionsd
by Shri Shinde...

SHRI P. M. MEHTA (Bhavnagar):
g:a‘do not want figures; we want
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SHRI F. A ARMED: ... but 1
wounld Mke to point out that so far
as even the worst year of the Fourth
Plan iz concerned, we had a produe-
tion of about 53 million tonnes last

, which was the highest fgure
g the Third Plan period.

My hon. friend said, “We want food;
we do not want figures” I would
like to point out that even what pro-
duction we have in our country is
sufficient to go round to ail the peo-
ple . ..(Interruptions) For the dis-
appearance of foodgrains it is not the
Agriculture Ministry which is respon-
sible but it is the hon, Members on
the opposite side....(Interruptions),

SHRI PILOO MODY (Godhra): 1
want to find out whether he was
blaming the C.P.I, who pushed him
to take over wholesale trade in wheat

.+ (Interruptions)

SHRI F. A. AHMED: Whatever
suits the hon. Member, he may say.
He can also take that remark. That
is also meant for him.

SHRI PILOO MODY: 1 don't take
foodgrains.
SHRI F. A, AHMED: 1 am very

glad to hear it.

PROF. MADHU DANDAVATE
(Rajapur):If you make the Opposi-
tion responsible for hoarding and
black-marketing, that is not a proper
statement. . . . (Interruptions).

oft T vy wef ;. W fafreex
gy Yy qg e fesgwaw & fiw el
w il ¥ gy wx fear § & IR
faos e wi oAt v § ik
TR R TR ! wam e
Redz ot Iw ¥ 3y oew W
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SHRI F. A, AHMED: When the hon.
Members had their say, not for a
moment I disturbed them, But when
1 am saying something, I do not see
any reason, any justification, why
they should not listen to me.

What 1 was trying to point out was
that if it had not been for the fact
that, on the one hand, they were ask-
ing the producers not to part with
grains and, on the other hand, they
were asking others to encourage hoard-
Ing, etc. there would have been no
shortage. Therefore, what I was say-
ing was, 1f we take into consideration
what we have been producing during
the past few years, whet production
of foodgrains we have in our country
18 sufficient to go round to ull the
people provided two or three things
are accepled,

Firstly, it has to be admitted that
there is inequality in production in
different parts of the country. There
are some States which are surplus
States and there are other States
which are deficit States so fa: as pro-
duction is concerned. About the States
which are surplus, there has been an
anxiety on the part of those sur-
plus States not to part with the sur-
plus which they have in their own
areas so that it may be taken to de-
ficit areas. That is one aspect which
has to be taken into consideration.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Is it that Opposition
parties are ruling in the various
States? Is hoarding also because of

the opposition?

SHRI PILOO MODY: Will you
please tell us as to what was the per
capita production in the Third Plan
and what was the per capita produc-
tion in the Fourth Plan.
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SHRI F, A, AHMED: [ have given
the figures. Even with the present
rate of producfion, the hon, Membe1
will see that even if we give 150 kg
per capita per year, the food produc-
tion which we are producing today is
sufficient to go round in the country.
1t is unfortunate that to-day the pro-
duction is not uniform, all over the
country and it is because of this in-
equitable distribution in production
that there is some sort of an imbalan-
ce in the country which has taken
tlace during the past few years.. .

SHRI PILOO MODY: But where is
all the food going?

SHRI DARBARA SINGH (Hochiar-
pur): To Mr, Piloo MMody.

SHRI F. A. AIIMED: The hon, Mem-
bor 1» 100f of the fuet as to where
8]l the food is going.

SHRI PILOO MODY: I do not mind
his cracking a joke about my sive 1
never objected to it, But I am ask-
ing a serious question as to where all
this food is yoing. 1f thc Minister
mointains that 1t is all due to hoard-
ing, then first of all you should know
what a hoarder is. Hoarder is a per-
son who goes on hoarding. But no-
body can go on hoarding, he has to
unload sooner or later. Where has it
all gone?

SHRI A. K. M ISHAQUE (Basir-
hat)- It has gone underground.

SHRI PILOO MODY: If the per
capita consumption is sufficient, as
You say, then where has all the food
gcne?

SHRI F. A. AHMED: I am sure Mr.
Filoo Mody is not without food any
day. He 1s getting the food every
day,

SHRI PILOO MODY 1 bave already
tc)d you that I do not eat your food.

S;: you better talk about somebody
elre,

MR, CHAIRMAN: Then let some-
Jbody else put the question.
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MR CHAIRMAN: You first perrm‘t
him to have his say. After he com-
pletes, I will give you a chance..(In-
terruptions) 1 am on my legs. Why
do you not listen to me? If I permit
questions while the Minister 1s speak-
ing, there will be no end to it. So,
let him complete. After that, if some
clarifications are still required, I will
give you a chance

ot meat wef : F @ ¥ W
T FAT AEAT § 1 (taqwa)

MR CHAIRMAN: This is very
unfair when I have told you that I
will give you a chance If you still
persist, I shall have to ask the Minis-
ter to continue and I shall not give
you a chance even though I said I
would give you.

SHRI F. A. AHMED: In the course
of the speeches, some hon. Members
had expiessed the dissatisfaction that
sufficeent provision was not made in
the Fifth Five-Year Plan It was
said that while in the Fourth
Five-Year Plun there was a provision
of about 20,7 per cent of investment,
s0 far as the Fifth Five-Year Plan
is concerned, the investment has been
reduced to about 20.1 per cent of the
entire expenditure which is to be in-
curred during the Fifth Five-Year
Plan. I would like to point out that
though it is true that we would have
liked more expenditure so far as agri-
cultural production programmes are
concerned, this matter however has
got to be viewed in the context of
the himitation of resources, in the con-
text of requirements for other very
necessary items, I would have been
certainly more happier if more per-
centage of allocation had heen nsade
to the Agriculture Ministry for the
purpose of carrying out its program-
mes. But at the same time I would
like to point out that the provision
of Re, 1872 crores in the Third Plan
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bas been incremsed to Rs. 3468 crores
in the Fourth Plan and this has been
now increased to Rs. 7411 crores in
the Fifth Plan, Apart from that the
hon. Members would have seen the
provision made for assistance from
financial institutions and it is hoped
that only for the short-term loans
both from cooperatives and commer-
<cial banks instead of Rs, 725 crores
towards the end of Fourth Plan
(1873-74) now Rs. 1700 crores would
be available by the end of the Fifth
Five-Year Plan,

And so far as medium and long-
term loans are concerned, as against
Rs. 1200 crores of the Fourth Plan,
new Rs. 2400 crores would be avail-
-akble for medium and long-term loans.

Apart from that hon. Members
wculd no doubt realise that there is
a big investment made so far as de-
velopment of power is concerned, so
far as machinery manufacture with
which Agriculture Ministry is concern.
ed ete, A good investment has been
made there as also in the matter of
preduction of fertilisers, If we take
all these factors into consideration we
can see that within the limitations
within which we have got to work,
there 1s enough ronsideration which
has been given to Agriculture Minis-
try; somehow or other if we could
manage, we would have welcomed
even a higher allocation; and that
wculd have yielded much more results.

1 would like to point out that we
have to look to this question of in-
<reased production in the country not
only with regard to production of
food but also with regard to produc-
fion of commercial crops and also
with regard to what invesiment is
made in the shape of various infra-
structure facilities in the country. 1f
we look to the development of irriga-
tion, particulsrly minor irrigation,
the position is this, We flxed a tar-
get of about 7 million hectares of land;
not only have we achieved the tar-
get, but we have exceeded the tar-
get by one million hectares more.
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Instead of 7 million hectares of land,
we have provided irrigation to 8 mil-
lion hectares of land.

1t is true that to-day the irrigation
facilities which we need for our
country are not sufficient so far as
minor irrigation is concerned. We
have taken a policy decision in the
right durection. In the last two years,
we are spending more and more so far
as minor irrigation is concerned.

If we take the percentage of minor,
medium and major irrigations, you
will find that to-day, under the munor
irrigation, the area that has been cov-
ered is nearly 55 per cent while, under
the medium and major irrigations,
the area covered is only 45 per cent.
This fact has also to be taken into
consideration.

Then, some hon. Members have
said that so far as development of ag-
riculture is concerned, the most es-
sential thing is about the implemen-
tation of land reforms. 1 entirely
agree with the observations that have
been made by them. 1 would lke
to point out that so far as enactments
of laws are concerned, practically,
all the States have enacted the laws
as far as land-ceiling is concerned.
Except in the case of Trpura and
Manipur where legisaltion has not
yet been enacted, in the case of all
other States, Legislation has been en-
acted as hag been pointed out by my
colleagues. We have fto know the
surplus lands which are made avail-
able. Till to-day, I have not recerved
replies from all the State. But, of
the States, it appears that the surplus
land likely to be available with them
will be about 37 lakhs acres. I hope
that arrangements will be made by
those States to distribute those lands
to the landless people as early a8

possible.

The other day one of the hon. Mem-
bers, I think, Shri Bhattacharyya,
suggested that the ceiling in so far as
jrrigated lands are concerned, should
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be about 25 acres, ] woud
point out to him that only the
day, the Central Land Reforms
mittee went into this questi
receiving various suggestions
Btate Governments and various other
bodies. They decided that so far as
ceiling is concerned, for the irrigated
area where we can have two crops or
more, the same should be between ten
to eighteen acres; so far as lands
where we have irrigation for one erop
only, the ceiling should be 27 acres.
So far as the unirrigated land is con-
cerned, the ceiling should be within
54 acres. After taking into considera-
tion informations received, it seems
that about 37 lakhs of acres of land
is likely to be surplus. The question
put to me was: how much of the lands
would be found to be surplus that
would be available, If we accept the
suggestion made by Shri DBhatta-
charyya, I can tell him that so far
as we are concerned, we have no
basis on which we can give opur assess-
ment. Whatever figures we have
got, we have to depend on State Gov-
ernments. I hope that they will take
our advice into consideration and ex-
pedite the matter as early as possible
so that the laws may be implemented
and the benefit of giving lands to the
landless people may be implemented
as early as possible. I would how-
ever like to point out one thing.
Having regard to the lands which
have become surplus, the hon, Mem-
bers must realise whether the distri=-
bution of the surplus land wil] satisty
the requirements of all the landless
people in our country. Perhaps, the
hon. Members have no idea so far as
landless labourers are concerned. In
our country, their number will not be
less than 47 million. I do not know
whether, to-day, we have sufficient
surplus lands in order to distribute
them to these people,

Some of my hon, friends have sug-
gested very rightly that in the matter
of distribution of land, we should
take every care go far as Scheduled
Castes and Scheduled Tribes people
gre concerned and we should see they
are given adequate land for the pur-
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pose of earning their livelihood so that
it may be possible for them to have
proper existence in those hilly andt
backward areas., That is the instrue-
tion which has been conveyed to all the
Btate Governments and I have Do
doubt that this instruction will be car-
ried out. In the matter of distribut-
ing land they will give first preference
to such landless people who are Sche-
duled Castes and Bcheduled Tribes
and they are economic holdings so that
it may be possible for them to have a
suitable existence. As regards gov-
ernment land also we shall take it up
with the State Governments that it
should be distributed as early as pos-
sible.

Another important point to wkich
my hon. friend Shri Bhattacharyya
made some observations was that
nearly 10 per cent of the farmers ope-
rate on two-third of the agricullural
land and nearly 50 per cent of the pro-
duection is under their influence. T do
not know wherefrom he has got those
figures. I would like to have source
from which he has collected the same.
So far as we are concerned we aie
having agricultural census in 1970-71
which is still in the course of prepa-
ration and after the figures from the
census are available it will be possi-
able to indicate what number of people
and what category of people are hold-
ing what area of land.

Then the question was raised about
the credit facilities, A large number
of Members made observations that so
far as credit facilities are concernecd
they were not adequate and particu-
larly so far as the small and marginal
farmers were concerned they were
not getting the necessary assistance
from the financial institutions or the
commercial banks. May I, first of all,
inform the hon. Members that so far
as the credit facilities are concerned
1 have already indicated the figures
which have to be provided both through
the cooperatives and commercial baoks
as a short-term, medium term and
long-term loan and 1 hope that these
erwedit institutions will pay their part
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properly and see that these facilities
are provided to the cultivalors as
early as possible. The ection taken
by various institutions is under con-
iinuous review and I am taking up
the matter from time to time with
the Finance Ministry to see that the
policy laid down in this respect is
fully implemented by these credit
institutions. I would like to point out
one thing that we have indicated to
these institutions that so far our
policy is that it has to be production
oriented, that is, credit has to be
provided to the people not on any
other basis except on the basis that
whatever programme comes before
them they should examine whether it
is production oriented or not., If it is
production oriented then they have to
see particularly so far as the emall
farmer and the weaker sections are
concerned that they are not troubled
with the requirements of mortgaging
their land or providing any security.
We have said for loans upto two to
three thousand they need not agk for
any secu-ity. They should straight-
away give these loans without the
ingistence of mortgage and security.

We have also gaid that so far as the
small {armerg and other weaker sec-
tions are voncerned, they should also
fix lower margin and longer payment
schedule etc. so that it may be possi-
ble for them to return these loans
without any difficulty.

Therefore, I would like to point out
that all there measures which we have
undertaken whether in the direction
of irrigation or in the direction of
providing credit facilities, are mea-
sureg which will help in increased
production in our country, whether it
be of foodgrains or of other commer-
cial crops.

But [ would like to point out that
there is a constraint so far as ferti-
liser is concerned. During the past
few years we have noticed that the
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requirement of fertilisers is increas-
ing beyond our capacity to meet it
For 1973-74, our capacily to produce
indigenous fertilisers was 22 lakh
tornas. But unfortunately, in spite of
our effort, for wvarioug reasons such
as power shortage, labour strikes gnd
various other things, our production
uvf both kinds of fertilisers, nitrogen-
ous as well as phosphatic, was not
more than 13 lakh tonnes. Therefore,
while we have a capacity of about 22
lakh tonnes, we could get only about
13 lakh tonnes of fertilisers,

In regard to the fertilisers to be
imported from outside. at the 1last
moment, the contract had 1o be can-
celled even though we had increased
the price and given them morc price
than what had initially been agreed
upon. Because of the West Asian
crisis, they were not able to manu-
Tacture fertilisers in their own coun-
try and because of this dificulty thev
were not able to keep up the contract,
and therefore, we were not in a posi-
tion to meet the requirement of the
rabi crop during this year. with the
result that our crop has been affected
thereby.

So far as kharif is concerned, T
would like to point out that in spite
of this difficulty, we have somelow or
other been sble to make arrange-
'‘menis so far as the requirement for
the kharif crop is concerned. The
States had asked for 44 lakh tonnes of
fertibisers only for the kharif crop.
We went into the figures and after
examuiing the requirements of every
State on the basis of their previous
performance and on the bhasis of their
production with high-yvielding varie-
ties and other varieties, we have been
able to make arrangements But we
are still on the look-out and we are
=till making an effort to see how tn
make up the requirement so far as
the rabi of 1974-75 is concerned.

In this connection. a question was
raised by my hon. friend from Andhra
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Pradesh that we gave them inadequate
quantity of fertilisers. I would Lke
to point that there 15 a misgiving in
the minds of certain people that we
are not being fair to some of the
States and to some States we give a
higher quantity of fertilisers than is
pecessary. What we are doiug is this.
Formerly, we used tp distribute ferti-
lisers for the kharif crop on the basis
of 17 per cent increase over what we
had given last year, and in the case
of rald an increase of 22 per cent over
what we had given last year. But
now we haye changed that pattern.
Now, we take into comsideration the
quantity consumed by every State
and the production programme given
by each state and on that basis we
calculate the quantity required :f.or
cvery State and make the allocation
out of what is available to us, and on
that basis, we distribute the fertilisers.
The Minister from Andhra Prade:ah
had come and pointed out some mis-
take. Unfortumately. the mistake was
not on the part of the Central Gov-
ernment but it was on the part of
the State Government because they
had indicated that the arca under the
high yielding variety was only 7 lakh
acies but later on he said that the
area was 13 lakh acres. We vcrified
and tound that it was a bona fide
mistake, and we have given them a
fuither increase: about 10,000 tonnes
more fertiliser jhas been given to
Andhra Pradesh, and 1 hope that it
will he possible for them to meet
their requirement with this.

SHRI K. SURYANARAYANA
(Eluru): Can you not link it up with
procurement at the farmers’ level and
at the State level?

SHRI B. V, NAIK: Why not link it
up with effective demand?

SHRI F. AL AHMED: So far as
distribution of fertiliser is concerned.
as hon membens are aware, ] have
contrnl over fertiliser which is the
Pool fertiliser which is imported from
foreign countries. I have laid down
as a policy that the entire quantity
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will be given out of that quota to the
State Governments and the State
Governments have been instructed to
distribute it through co-operative
societies. So far as fertiliser which is
produced in the country is concerned
1 took up this matter with the Minis-
try of Petroleum and Chemicals and
they have agreed that 50 per cent of
the indigenously manufactured ferti-
liser will also be given to the States
for distribution throug the co-operative
societies, but the other 50 per cenmt
will have to be distributed through
individuals.
AN HON. MEMBER: Why?

SHRI K. SURYANARAYANA: The
Muinistry of Petroleum and Chemicals
18 not the producer of food. You are
responsible to the House for food
production.

SHR1 F. A. AHMED: They say they
aie in a difficulty because under the
terms on which these units were set
up, vne of the conditions was that this
will also have to be distributed through
individuals, The Ministry is looking
into the matter ang will see o what
exlent they can have this changed so
that it may be possible for them to
see that this is also distributed through
co-operatives (Interruptions).

SHRI K. SURYANARAYANA: You
have changed the Constitution . .

MR. CHAIRMAN: 1 have not per-
mitted any questions now. If you
have any question, I will permit you
later on.

SHRI F. A. AHMED: I think it
will be better for hon., members to
raise this question when my colleague,
the Minister of Petroleum and Chemi-
cals, is here. They can persuade him
to have this 50 per cent also distribu-
ted through co-operatives (Interrup-
tionsi.

AN HON. MEMBER: Yes are a
Cabinet Minister. You should do it.

SHRI F. A. AHMED: Ag for the
other question which some hon. mem-
bers raised that it should he linked
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up with procurement, this is for the
State ‘Governments to manage. I
they cap manage it, I have no objec-
tion.

SHRI BHOGENDRA JHA (Ja-
nagar) The whole salers can n.anage
it. Why not hand over the country to
them?

SHRI F A. AHMED: No question of
wholesalers,

SHR] S. M. BANERJEE (Kanpur):
Food has been handed over to the
wholesalers and Agriculture to  the
State Mumstries  Why not dissolve
tbe Ministry?

SiR1 F. A AHMED; I would like
to pomnt out that in spite of these
difficullies we a1e making an effort.
But we have to depend to a certamn
extent on the vagaries of the weather.
We have to depend also on circums-
tanceg winch are mot within our con-
trol But [ can say that if nothing
goes very seriously wrong, we are In
the right direction of having increas-
ed production in the country; given
good weather, good 'monsoon, it was
possible for us to have a very good
khariff erop Whatever target we
had fixed had almost been achieved
1 have no doubi ‘that so far as the
rabr crop 1s concerned, in spite of
these Aifficulties, we shall be very
near the traget which w,. have fixed
But after two bad years, one after the
other particularly when our previous
huffer stock had been exhausted, there
haye been difficulties so far as avall-
ability of foodgrains in the country is
concerned But let ug hope that we
have 2 good monsoon next time and
also one or two good rahm crops and
then that will help us out of our
difficulties,

Now, some hon. Members have
raired the gquestion about the crash
scheme for rural gmployment. An ho
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Members are aware, this scheme was
tukel up 1 lng year 1971, and it was
# three-year scheme. The idea was
that through this scheme employment
n the rural areas should be generated
and at least employment should be
provided to about 1,000 people in
every district. Also, the idea was
that in that process some infra-struc-
ture¢ should be created in the rural
areas mm the direction of construction
of roads minor irrigation, and so
forth Hon Members have insisted
that this crash scheme for unemplo)-
ment should be continued, but as it
was o fourth five year Plan scheme,
a Centrally-sponsored scheme that 1s
not proposed to be continue during
the fifth Plan. The reason is  that
under the Plan, they are providing
Rs 500 crores for the construction of
rural roads Therefore, they say that
when a provision 18 being made for a
programme like the drought prone
area programme, dry area programme
construction of rural roads programme
and also the minimum need-based
programme, there ig no necessity for
extending this programme, That diffi-
culty is there, and so this scheme will
not be continued in the fifth five year
Plan period.

So far as the drought-prone area
programme is concerned, that also
has been taken up in many of our
districts I would like to point out
that last vear, on gecount of the
limitation on our resources, our expen-
diture on this prog-amme Lae been
cut down fromm Rs 100 erorss to about
Rs R] crores and that i{s why there i
some complaint from iome of the
States 1 think for the next year we
a-e shll waiting to know what amount
would be available But this is a
verv uveful programme and as <ome
of our areas are areas where vou have
either no rain or scanty rain, it i<
desirable that this programme should
also be continued but should alsp be
extended so that the difficulty of the
reople in those areas may be met.
Thig is so far as agricultural produc-
tion is conterned.
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[Shri F. A. Ahmed]

I would now lke to revert to the
questivn of food for a while. Though
many Members have not made many
vbservations so far as food 18 con-
cerned, 1 would hke to take thws
opportumity of removing some doubts
and misgivings which have been
expressed by some of the hon, Mem-
bers It wag said that we have not
bezen able to give an adequate price to
the cultivators. First of all, I would
like lo point out that before we took
the demision of fixing the price of
Rs. 105 per quintal for wheat, we had
before us the cost ot production figuies
prepared by the Agricultural Univer-
sities in Uttar Pradesh and Punjak
and also other figures and on that
basis we thought that the price which
we have fixed covered the cost of
production. Even taking into consi-
deration the fact that this was cons:-
dered to be a suitable price in the
year 1070-71 when, at that price, the
cultivator was not able to gell his
wheat to a private gramn dealer and
had to come to us to sell it and at
that time he did not get more than
Rs, 65 to Rs. 66 from the grain dealers
—even taking that into comsideration
—and adding to that the rise in the
cost since that period to this period
which comes to about 37 per cent or
38 per cent, I personally feel that the
price which has been given so far as
wheat is concerned will pot only meet
the cost of production of the cultivator,
but also will give him some incentives,
some profits for the purpose of increas-
ing the production from year to year.
SSome Members have sald that this
price ig not adequate. I do not know
what the hon. Members want. On the
one hand, those very Members say
that the price is not adequate. On the
other hand, they are opposed to the
increase in price go far as the ~onsu-
mer 18 concerned. I do not understand
how they can have both the ways. If
the price to the cultivator has to be
increased, because it does not meet the
cost of production, the consumer has
1o take the grain at a higher price,

In fact, we are very gratefu] to our
farmers in the country for the very
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valuable work which they have been
downg 1mn increasing our production.
They are our back-bones and there is
nothing that we will not do to encour=
oge the farmers in our country, We
want that they should be given all the
necessary assistance and all the neces-
sary help so far as they are concern-
ed. We would also ask them that they
should also try not only to take ad-
vantage of the various facilities which
the Government are providing, but
they should also attend to ctop mana-
gement A good deal of increase in
production anq increase 1n productivity
dcpends on crop management and that
has been shown by the farmers in vu1y
progreasive areas lLke Puniab, Hary-
ana, Tamil Nadu, Andhra Pradesh etc.
Wherever farmers have givep personal
attention to erop management, produc-
tivity has increased

Unfortunately, my friend Mr. Mava-
lankar 1g not here, The other day, he
raised a very pertinent question, what
has been the effect of intensive area
development programme which we
have taken up in the year 1962 or 1963.
I would like to point out to him that
it 1s tiue that we took up that pro-
gramme to begin with under foreign
aid Now, the programme is being
continued in some of the States, and
w hatever hag been done in some of
those States, I think, 1s something of
which we can be proud of 1 would
mention only one district in Punjab,
that 1s, Ludhiana. There, the yield of
wheat has been 33 quintals per hectare,
which 18 evep higher than the average
yield in the United States. This has
shown that if they are given an oppor-
tunity, they can surpass the record set
in other countries. Today, our average
yield of wheat is about 13 or 14 quin-
tals 1If, today, our country, particu-
larly those wheat growing areag like
Punjab, Haryana, UP, Madhya Pradesh
and Bihar can take up their yield to
about 33 quintals per hectare, you can
see what production of wheat we can
have in our country. There iz no
reason why we should not be able to
do it. During the past few years, we
have almost doubled our wheat pro-
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duction, We are in that
direction, We are trying to help these
areas by providing facilities for irriga-
tion, by giving them ag much fertiliser
@8 possible, and wherever chemical
fertiliser is not available, we are ask-
ﬂ:: them to mix it with organic ferti-

SHRI M RAM GOPAL REDDY
(Nizamabad): What about the destruc-
tion of forests?

SHRI F. A. AHMED: So far as the
brice is concerncd, we consider that it
is adequate. While we gre trying to
luip the faimers, I would very strong-
ly appeal to them that they rhould
help us, help the State Governments,
help the Central Government, by
bringing all their produce to the
mandi8 and give them fo the Govern-
ment for the purpose of purchase,

Here I woulg like to point out that
u there is a farmer or producer who
wants to take oot th1 pindure to Ma-
hai ashtra or West Bengal in order tn
£rt a higher price, I have no objection
I will not stand 1n his way, But he will
have to toke a licence from me, take
permission from me and give me half
the foodgrains If they really want to
be helpful to the consumers, they can
do that, but they should take permisg-
sion from me .. (Interruptions) an hon
Member has asked a. to who win give
the licence The order has to be fcsu-
ed by us and the licence has to be
given by the State Government. I
hope the Stale Governments will co-
operative with us 1n this matter.

So far as the Tamil Nadu Govern-
ment {s concerned. it has raised a very
important matter about the Bill which
it hag sent ug for our approval, regard-
ing the Essential Commodities Act.
Since we are ourselves bringing an
amendment to the Essential Com-
modities Act, which we hope to
Place before this House during
s cossion, where we want to
tighten the provisions dealing with
hoarders and so on, T hope that will
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serve the purpose which the Tamil
Nadu Government has in wiew.

The hon. Member, Shri Swaminathan,
from Tamil Nadu said that he was very
much grieved that we had instructed
the State Governmentg to remove the
restrictioy on movement of coarse
grains. The hon. Member must realise
that we ale cne country and we must
have an all-India outlook. It is mot
enough for us to think in terms of only
one gtate.

SH'R™ C T. DHANDAPANI (Dhara-
puram): Why this iz applied only to
foodgrains? What about water supply?
The Ceniral Government will not in-
terfere there. They interfere only in
the case of food.

SHRI F. A. AHMED: Even though
we may be coming from different parts
of the country, we are all Indians. Sc,
it is necessary for all of us that we
¢hould not do anything which is likely
to endange: or damage the unity of
India. That 1s one aspect which we
have to keep in mind Whether we
come from Punjab, Haryana, Uttar
Pradesh, Andhra Pradesh or Tamil
Nadu, ye should not be parochial. If
we have surplus foodgramns, we should
iry to help other States which are de-
fiet. If we do not tuke that view.
then you can realise what difficulties
we can have in our country and how
injurious it cap be to our cause, to om
nterest and to our integrity. Therefore,
I would make an appea)] to Tamil
Nadu. They wanted an assurance from
me, so far as rice is coneerned, whe-
ther 1 om gaing to remove the existing
arrangement of zonal restrictions. I
will not do anything of the surt But
I would like Tamil Nadu zlso to help
me in that connection and see that
whatever has been fixed should be
Fiven to me for the purpose of distri-

bution to other States. I hope, my
hon. friend will convey our senti-
ments. .

SHRI C. T. DHANDAPANT: This is
not the correct approach that he is
making.
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SHRI F. A, AWNED" T kitow
Chief Minister, whenever we .ls.t-.:
asked for assistance. has given that
assistunte. I Have no dbudt that’ what-
evet hat been agreed’ uport will be
ultimately given Hy him. Now, they
have a good crop. If they cam cettainly
give us rice according to an arrange-
ment fixed upon, that will be helpful
wmmmummmmw

There are many other points which
have been raised by some of the hon.
Members. I would like to point out
one thing that some of the observatjons
that have been made do not reaily
concern us. They really concern the
State Governments But I would like
tp tell the hon, Memberg that we have
taken note of those points and we
shell convey the views of the hon.
Members so0 that the suggestions are
accepted by the Stile Governments
and 1mplemented i f 2 interest of the
country.

Before I conclude, I would hke to
point out that there should be no mis-
givings 8o far as our new policy of
take-over is concerned I would like
to point out the three main objectives
in our policy which we adopted last
year and which we have modifled
thie year. What are the three mein
objectives? The first main nbjective
is that the producer should get a pro-
per price so that he may have the
incentive for increasing production
in our country. The second ubjective
is that the foodgrains in our country
should be avalable throughout the
country. The third objeetive is that
so far as vulnerable sections of our
society are concerned, they must be
supplied with foodgrains at a reason-
able price. These are the main ob-
jectives of our policy.

So far as the procedure is zoncern-
ed, it is the means, not an end in it-
self, We tried a particular method.
Whatever may be the reason, that
did not help us in meeting these ob-
jectives. Therefore, we are frying ann-
ther procedure. I would like to seek
the cooperation of the hon. Members
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to see that these objectives are not
interfered with so that it may be
poggible for us to make Ifoodgraind
available to all the people throughout
the country without much difloulty
There was no justification for food-
gains available in one State at
about Rs, 100 or Rs. 105 or Rs. 110
and 1n another State at about Ra. 250
or Rs. 300 a quintal,

I hope, the steps thet we have
taken will enable us to remave the
distortion and make the foodgrains
available to all the people chrough-
out the country. 1 can say this much
that there is no agreement between
grain dealers and ourselves, There is
no understanding or any agreement
whatsoever They have to functlon
under a licence under certain restrie-
1ions, wnde; certain terms and condi-
tions, Whenever those conditions
are pot implemented or there is any
breach of those conditions, those -
cences will be cancelled. And neces-
sary action will be taken
under the law ‘Therefore, 1 would
like the hon Members to realise that
to-day we are faced with a difficult
situation and I am sure that it is in
the interests of all of us to which-
ever Party we may belong that we
should try to see that these difficulties
are removed as early as possible, I
will seek their co-operation and hope
that they will be able to rise above
their politics so far as {his matter is
concerned and that they will give
their fullest co-operation.

1800 hrs,
SEVERAL HON MEMBERS ROSE—

MR CHAIRMAN: There is no
ime left I will permit only Shrl
Laln Bhai to put a question. I have
promised him, ..(Interruptions) Shri
Lalji Bhal,

st st €. & wen g

f owmmr Ry @ 1966 ¥ waTTC
1971 8% P wfenfedf v weer'y
]
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Tt aT WX FORR 9 SR wfraor
¥ g T o, e
¥ g e aft v & Wi O
afrarfet & ow % ox gfvr o
ot &Y W AT ITT dewe Fsr o
< § fora® srowr ey ¥ agw Aw
T @ &, W7 welt wEIRT TR AR
N v d fi 37 e & o aw
R R ETE DR LR
i qerTe ar ¥eroee @ oy ?

SHRI F A AHMED Let the hon.
Mcmber gend 1t to me 1 writing and
I will forward it to the State Gov-
ernment

MR CHAIRMAN Now, there are
4 number of cut motions 1}f the hon
Mcmbens agrce I will put them all
together to the vote of the House

SHRI BHOGENDRA JHA My cut
motion No 1 may be put to vote
separately

MR CHAIRMAN Now, the ques-
tion 18

“That the demand under the head
‘Department of Agriculture’ be re-
duced to Re 1"

[Failure to implement the amen-
ded land ceiling laws and distribut-
ing the surplus land among the
Jandless particularly n the Union
territories (1)}

The Lok Sabhe divided:
Mivision No. 121 (18 08 hrs.

AYES

Baneriee, Shri S M
Bhaura Shri B S

Dandavate, Prof Madhu
Dhandapani, Shri C, T.
Goswami, Shrimati Bibha Ghosh
Halder, Shri Krishna Chandra
Huda, Shri Noorul

Jha, Shri Bhogendra

Mehta Shri P M.

Mukherjee, Shri Samar

Pajanor, Shri Aravindg Bala
*Shastri, Shri Ramavatar

NOES

Ahmed, Shit F A

Bhanamali Babu Shri
Baiupal, Shr1 Panna Lal
Basappa Shn K
Ba~umatari, Shri D
Bhargava Shr Basheshwar Nath
Bhatia Shri Raghunandan Lal
Brin Raj Singh-Kotah, Shn
Chakleshwar Singh, Shri
Chandrakar, Shri Chandulal
Chikkalingmah Shri K
Daga, Shri M C

Darbara Singh, Shri

Das, Shri Anadi Charan
Pumada Shri L K
Dwived;, Shr1 Nageshwar
Ganesh, Shri K R
Gangadeb, Shny P

Gavit sShn T H

Gill, Shin Mohinder Singh
Gomango Shri Giridhar
Gopal Shri K

Gotkhinde Shri Annasgheb
Gowda Shri Pampan

*He voted by mistake from a wrong
accordingly.

geat and later informed the Speaker
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Hari Kishore Singh, Shri
Ishaque. Shri A. K. M.
Jadeja, Shri D, P.

Jha, Shri Chiranjib
Kakodkar, Shri Purushottam
Kamble, Shri T. D.

Kapur, Shri Sat Pal

Karan Singh, Dr.

Kedar Nath Singh. Shri
Kotrashetti, Shri A. K.
Kushok Bakula, Shri
Mahishi, Dr, Sarojini

Mandal, 3hri Jagdish Narain
Mardal, Shri Yamuna Prasad
Me2nhar, Shri Bhagatram
Maurya, Shri B. P.

Mohsin, Shri F. H.

Murmu, Shri Yogesh Chandrg
Naik, Shri B, V.

Negi, Shri Pratap Singh
Oraon, Shri Kartik

Oraon, Shri Tung

Painuli Shri Paripoornanangd
Pandey, Shri Damodar
Pandey, Shri Krishna Chandra
Pandey, Shri Namingh Narain
Pandey, Shri R. s.

Paswan, Shri Ram Bhagat
Patnaik, Shri J. B.

Peje. Shri S, L.

Pradhani, Shri K.

Purty, Shri M. S.

Raghu Ramaiah, Shri X,

Rai, Shrimati Sahodrabaj

Raj Bahadur, Shri

Ram Dhan, Shri

Rao, Shri P, Ankineedu Prasad
Rathia, Shri Umed Singh
Raut, Shri Bhola

Reddy, Shri M. Ram Gopal
Reddy, Shri P. Ganga

Rohatgi, Shrimati Sushils
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Rudra Pratap Singh, Shri
Sadhu Ram, Shri

Saini, Shri Mulki Raj
Saksena, Prof. 8. L,
Samanta, Shii 8. C.
Sankata Prasad, Dr.
Sarkar, Shri Saktl Kumar
Savant, Shri ShankeIrao
Shailani. Shri Chandra
Shankaranand, Shri B.
Sharma, Dr. H. P.

Sharma, Shri Nawal Kishore
Shasiri, Shri Biswanarayan
Shastri, Shri Sheopujan
Shenoy, Shri P, R.
Shinde, Shri Annasaheb P.
Sinha., Shri Dharam Bir
Sohan Lal, Shri T.
Sokhi, Shri Swaran Singh
Surayanarayan, Shri K.
Unnikrishnan, Shri K. P,
Verma, Skri Sukhdeo Prasad
Vikal, Shri Ram Chandra
Virbhadra Singh, Shri
Yadav, Shri N. P.

MR. CHATRMAN: The result of
the division is:

Ayes: 12; Noes: 91,

The motion was negatived.

MR. CHAIRMAN: I will now put
Cut motions Nds. 2, 12 and 15 were
put and negatived

Cut motions Nos, 2, 12 and 15 were
put and negatived.

MR. CHAIRMAN: I will now put
Cut motion No. 16 to the vote of the
House,

Cut motion No. 16 was put ond
negatived:
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SHRI BHOGENDRA JHA: Cut
motion No. 17 may be put separately.

MR CHAIRMAN: As the Lobbies
have already been cleared, T am not

asiang lor the clearance of the Lobby
agamn, if the House agrees tg it

Now th: question 1s,

‘That the demand undey the head

‘Department of Food' be reduced to
Re. 17,

[Failure to take over entirely
wholesale trade of all foodgrains
and to p ocure entire market-
able surplus through g system
nf graded levy to ensure a Tre-
gular supply at controlled prices
to the weaker sections in rural
arcas and vulnerable seclions in
urban and 1industrial areas
an)

The Lok Sabha dunded,
Division No, 13] [1811 hrs.

AYES
Banciyr Shr1 S M
Bhauta, Shr1 B S
Dandavate, Prof Madhu
Goswami, Shrimati Bibha Ghosh
Falde:, Shiy Krishna Chandra
Jha Sln Bhogendia
Mehta Shii P M
Mukherjee, Shii Samar
*Shasiri, Shri Ramavatar

NOES

Ahmed, Shn F A

Banamali Babu, Shn

Baiupal, Shi: Panna Lal
Basappa, Shri K

Bhargava Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal

37

Br1) Raj Singh-Kotah, Shri
Cakicshwar Singh, Shri
Cnandrakar, Shri Chandulal
Chullkalingamah, Shri K
Daga, Shiz M, C.

Darbara Singh Shr

Das, Shiy Anadi Charan
Dumada, Shr1 L K
Dwived:, Shri Nageshwar
Ganesh, Shin X R.
Gangadeb, Shr1 P

Gnt, Shn T H
Gill, Shri Mohinder Singh

Gomango, Shi: Giudhay
Gopal, Shn K
Gotkhinde, Shri1 Annasaheb

Gov da, Sh1 Pampan

Har1 Kishore Singh, Shri
Ishaqne Shry A K M
Jadeja Shui D P

ha Shri1 Chirannb
Kchndkar, Shr1 Pulushottam
K~ %, Shu T D

mapul, Shn Sat Pal

Karan Smngh, Dr

Keda: Nath Singh, Shn
Rolrasetts, Shit A K
Kushok Bakula Shn
Mahushi, Dr Sarojini
Mandal, Shr1 Jadish Narain
Mandal, Shrn Yamuna Prasad

Manhar, Shr1 Bhagatram

pU—

*He voted by mistake trom a wrong seat and later nformed the Speaker

accordingly,
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Maurya, Shri B. P. Shinde, Shri Annaseheb P,
Sinha, Shri Dharam Bip

Mohsin, Shri ¥, H.
Murmu Shri Yopesh Chandra
Negi, Shr Pratap Singh

QOraon, Shri Kartik

‘Oraon, Shri Tuna

Painuli, Shri Peripoornanand
Pandey, Shri Darnodar
Pandey, Shri Knshna Chandra
Pandey Shri Narsingh Narain
Pandey, Shri R S

Paswan, Shr1i Ram Bhagat
Patnaik, Shr1 J. B

Peje, Shn S L.

Pradham, Shr1 K

Purty, Shn M 8

Raghu Ramaiah, Shr1 K

Rai, Shrimat: Sahodrabai
Ra; Bahadur, Shn

Ram Dhan, Shn

Rao, Shri P Ankmneedu Prasad
Rathia, Shr1 Umed Singh
Raut, Shnn Bhola

Reddy, Shr1 M Ram Gopal
Redy, Shr1 P Ganga

Rohatgi, Shrimat: Sushila
Rudra Pratap Singh, Shn
Sadhu Ram, Shn

Samny, Shr1 Mulk: Raj
Saksena, Prof S L
Samanta Shrn S C

Sankata Prasad, Dr

Sarkar, Shr1 Sakti Mumar
Savant, Shr1 Shankerrao
Shailani, Shri Chandra
Shankaranand, Shri B
Sharma, Dr H P

Sharma Shn Nawal Kishore
Shastri, Shri Biswanarayan
Shastr1 Shri Sheopujan
Shenoy, Shri P R

Sohan La], Shri T.

Sokhi Shri Swaran Singh
Suryenarayans, Shri K.
Unmikrishnen, Shn X P,
Verma, Shri1 Sukhdeo Prasad
Vikal, Shri Ram Chandra
Virbhadra Singh, Shri

Yadav, Shri N P.

MR CHAIRMAN: The result® of
the division 18

Ayes: 9, Noes, 89:
The motion wag negatied,

MR CHAIRMAN Do you want to
press any other Cut Motion®

SHRI S M BANERJEE: Let the
Lobbies be cleared because many
Members might wish to vote for that

MR CHAIRMAN' Let me first put
the other cut motions to the vote of
the House

T will put Cut Motions Nos, 19 to 23,
39 to 43, 49, 51 to 53, 54 to 50, 80 and
81, 69 to 71 and 74 to 81 to the vote
of the House

The cut Motions were put and nega-
twed

MR CHAIRMAN- I shall put Cut
motion No 72 to the vote of the
house

SHRI 5 M BANERJEE' T would
Iike to press for a division

MR CHAIRMAN: Let the Lobby be
cleared

Now, the question is-

“That the demand under the head
‘Depariment of Food’ be reduced to
Be_ 1.”

[Failure to nationalise sugar mills in
U.P and Bithar (72)).

*Shri Noorul Huda also recorded his vote for AYES.
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Wivision No. 14

AYES

Banerjee, Shri 8. M.
Bbaura, Shri B. 6.
Dandavate, Prof. Madhu

Dhendapani, Shri C. T.
Goswami, Shrimati Bibha Ghosh
Halder, Shri Krishna Chandra
Huda, Shri Noorul

Jha, Shri Bhogendra

Mehta, Shri P. M.

Mukherjee, Shri Samar
Sakesena, Prof. S. I..

*Shastri, Shri Ramavtar

NOES

Ahmed, Shri F, A,

Banamali Babu, Shri

Barupal, Shri Panna Lal
Basappa, Shri K.

Basumatari, Shri D.

Bhargava, Shri Basheshwar Nath
Bhatia, Shr1 Raghunandan Lal
Brij Raj Singh-Kotah, Shri
Chakleshwar Singh. Shri
Chandrakar, Shri Cil-ndulal
Chikkalingaiah, Shri K.

Daga, Shri M. C.

Darbara Singh, Shri

Das, Shri Anadi Charan
Dumada, Shri L. K.

Dwivedi, Shri Nageshwar
Ganesh, Shri K. R.

Gangadeb, Shri P.

Gavit, Shri T. H.
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Gill Shri Mohinder Singh
Gomango, Shri Giridhar
Gopal, Shri K.

Gotkhinda, Shri Annasaheb
Gowda, Shri Pampan

Hari Kishere Singh, Shri
1shaque, Shri A. K. M.
Jadeja, Shri D. P.

Jha, Shri Chiranjib
Kakodkar, Bhri Purushottam
Kamble, Shri T. D.

Kapur, Shri Sat Pal

Karan, Singh. Dr.

Kedar Nath Singh, Shri
Kotrashetts, Shri A. K.
Kushok Bakula, Shri
Mahishi, Dr. Sarojini
Mandal, Shr1 Jagdish Narain
Mandal, Shri Yamuna Prasad
Manhar, Shrn1 Bhagatram
Maurya, Shri B. P.

Mohsin, Shri F. H.

Murmu, Shri1 Yogesh Chandra
Naik, Shri B. V.

Negn, Shri Pratap Singh
Oraon, Shri Kartik

Oraon, Shri Tuna

Painuli, Shrn Paripoornanand
Pandey, Shri Damodar
Pandey, Shri Krishna Chandra

Pandey, Shrl R. &
Paswan, Shr; Ramr Bhagat

Patnaik, Shri J. B.
Peje, Shri 8. L.
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*He voled by mistake from a wrong seat and later informed the Speaker

accordingly.
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Pradhani, Shn K.

Purty, Shrn M. S.

Raghu Ramajah, Shn K.
Rai, Shrimati Sahodrabai
Ra) Bahadur, Shri

Ram Dhan, Shn

Rao, Shn P Ankineedu Prasada
Rathia, Shr1 Umed Singh
Raut, Shr1 Bhola

Reddy, Shr1 M Ram Gopal
Reddy, Shr1 P. Ganga
Rohatg1 Shrimat: Sushila
Rudra Pratap Singh, Shn
Sadhu Ram, Shn

Samanta, Shr1 S C.
Sankata Prasad, Dr

Sarkar, Shr1 Sakt1 Kumar

Savint Shri Shankarrao
Shaitani, Shr; Chandra
Shankalanand, Snr1 B
Sharme, Dr H P

Sha Shrm Nawa] Kishore
Sh.strr  Shri1 Biswanarayan
Shastri, Shr1 Sheopujan
Shenoy, Shn P R.

Shinde, Shr1 Annasaheb P.
Sinba, Shri Dharam Bar
Sohan Lal, Shr: T

Sokhi, Shri Swaian Singh
Suryanarayana Shr1 K
Unnikrishnan, Shr X P,
Verma, Shri1 Sukhdeo Prasad
Vikal, 8hr:1 Ram Chandra
Virbhadra Singh, Shri

MR CHAIRMAN The result* .« th
division 1s:

Ayes: 12, Noes 8T.

The motion was negatived.
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MR. CHAIRMAN: 1 shall put cut

motion No 73 to the vote of the
House

Cut motion No 73 was put and
negatived,

MR CHAIRMAN: The question 1s

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the Piexdent
to complete the sums necessary to
defiay the charges that will come
n coutse of payment during the
year ending the 31st day of March,
1975, 1n 1espect of the heads of
demands c¢ntered in the second
column thereof against Demands
Nos 1 to 10 rel\ting to the Ministry
of Agriculture”

The motion was adophod

(The motions fur Domard  for

. Grants, which were adopted by the
{10k Sabha, are eprcduced below —
Ed)

Drvann No 1—DrpARTMENT OF
AGRICULTURE

That a sum not excceeding Rs
130,00,000 on Revenue Account be
gianted to the Piesident to complte
t' ¢ =um necessary to defray the
charges which wall come 1n course
of payment during the year ending
the 31st day of March, 1875, 1n
respect of ‘Department of Agr-
culture’”

DemAnND NO 2-—DEPARTMENT Or
AuRICULTURAL RESREARCH  AND
EbucaTtioN

‘That a sum not exceeding
Rs 6,50,000 on Revenue Account be
granted to the Presid ntto complete
the sum necessary o defray the
charges which will come in course
of payment during the year ending

*Shri Narsingh Narain Pandey also recorded his vote for NOES



377 D.G. 1974-15

VAISAKHA ¢4, 1898 (SAKA)

D.G. 1974-75 378

the 31st day of March, 1075, in Demanp No, 7—PAYMENTS To INDIAN

regpect of ‘Department of Agri-
cultural Research and Education’.”

DemAND No. 3—AGRICULTURE

“That a sum not exceeding
Rs. 65,28,26,000 on Revenue Account
and not exceeding Rs. 3,06,60,42,000
on Capital Aecount be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1875, in
respect of ‘Agriculture’.”

DemaANp No. 4—FisHrries

“That a sum not exceeding
Rs 6,17,97,000 on Revenue Account
and not exceeding Rs. 1,08,50,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1975, in
respect of ‘Fisheries'”

Demanp No. 5—Antvar HuUsBANDRY

AND Damy DeveELOPMENT

“That a sum not exceeding
Rs 26,41,11,000 on Revenue Account
and not exceeding Rs, 2,40,33,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1975, in
respect of ‘Animal Husbandry and
Dairy Development'.”

Drvanp No, 6—Foresy

“That a sum not exceeding
Rs, 7,49,00,000 on Revenue Account
and not exceeding Rs. 45,83,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending

CoUNCIL oF AGRICULTURE RESBARCH

“That a sum not exceeding Rs.
29,11,80,000 on Revenue Account be
granted to the President to complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 8ist day of March, 1975, in res-
pect of ‘Payments to Indian Coun-
cil of Agricultural Research".”

DeEMAND NO, B—DEpARTMENT OF FOOD

“That a sum not exceeding Rs.
100,10,58,000 on Revenue Account
and not exceeding Rs. 10,898,83,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1875, in respect
of ‘Department of Food'."

DEMAND No. 9—DxpPARTMENT oF Com-

MUNITY DEVELOPMENT

“That a sum not exceeding Rs.
24,65,11,000 on revenue Account be
granted to the President fo comp-
lete the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1875, in res-
pect of ‘Department of Community
Development'.”

Demanp wo. 10—DzpArT™MeENT oF Co-

OFPERATION

“That g sum not exceeding Rs.
5,53,68,000 on Revenue Account and
not exceeding Rs. 17,59,37,000 on
Capital Account be granted to the
President to complete the sum ne-
cessary to defray the charges which
will come in course of payment dur-
ing the year ending the 31st day of
March 1975, in respect of Depart-
ment of Cooperation’ *

MR. CHATRMAN: Now, the House

will take up Half an-Hour discussion
standing in the name of Shri Chandra

the 3ist day of March, 1975, in  Shailani.

respect of Forest.”




